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MR. CHAIRMAN: Motion moved:

"That leave be granted to introduce a Bill further to amend the Constitution of India."
Shri G.M. Banatwalla.

... (Interruptions)

MR. CHAIRMAN: Please take your seats.
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MR. CHAIRMAN: Please go to your seats. Please take your seats.
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This is your time.

... (Interruptions)
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MR. CHAIRMAN: I have called Shri Banatwalla.

... (Interruptions)

SHRI G.M. BANATWALLA (PONNANI): Mr. Chairman, Sir, this Bill is a directive towards annulment of
religious personal laws....(Interruptions).

MR. CHAIRMAN : Let us hear Shri Banatwalla....

... (Interruptions)

SHRI G.M. BANATWALLA : It is totally unacceptable ...(Interruptions).

MR. CHAIRMAN: Nothing will go on record except what Shri Banatwalla is speaking.

(Interruptions)*

SHRI G.M. BANATWALLA : It kills the secular democracy and leads to fascism. I, therefore, oppose the
motion for introduction of this Bill... (Interruptions)

MR. CHAIRMAN: Please allow Shri Banatwalla to speak.

... (Interruptions)

*Not Recorded.

MR. CHAIRMAN: The House stands adjourned to meet tomorrow, the Sth March, 1999 at 11 A.M.
15.43 hrs

The Lok Sabha then adjourned till Eleven of the Clock on

Friday, March 5, 1999/Phalguna 14, 1920 (Saka).



